
[18 August, 2004] RAJYA SABHA 

Aid to Madhya Pradesh for Construction of stadia 

†1527. SHRI LAXMI NARAYAN SHARMA: Will the Minister of YOUTH 

AFFAIRS AND SPORTS be pleased to state: 

(a) the amount of Central aid provided to Madhya Pradesh, so far, for 

construction of stadia and the number of such stadia; the amount of Central 

aid to be provided to them this year for their completion; 

(b) whether there is delay in sanctioning the proposals sent by Government 

of Madhya Pradesh for organizing activities meant for youth and which affects 

organising such Programmes; and 

(c) whether Government would approve such proposals in time to avert 

such difficulties in future? 

THE MINISTER OF STATE IN THE MINISTRY OF NONRESIDENT 

INDIANS AFFAIRS (SHRI JAGDISH TYTLER): (a) The details of Central 

assistance released to Madhya Pradesh for construction of stadia under the 

scheme of "Grants for Creation to Sports Infrastructure" from 1999-2000 to 

2004-2005 (as on 13.8.2004) and the balance financial assistance payable, 

with status of each project have been indicated in the Statement (See below). 

The amount of Central assistance to be provided this year for completion of 

stadia will depend on the receipt of Progress Report, Utilisation Certificate, 

Audited Accounts etc. of the already approved projects. 

(b) and (c) No, Sir. The proposals are processed as soon as possible on their 

receipt. However, in the cases where proposals are found deficient with respect to 

norms of the relevant scheme, further processing is taken up only on receipt of 

revised proposals. 

†Original notice of the question was received in Hindi. 
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RAJYA SABHA [18 August, 2004] 

Statement 

Details of stadia projects assisted in Madhya Pradesh from 1999-

2000 to 2004-05 (as on 13.8.2004)  
SI.     Project Amount Amount Balance Status 

No. approved 
 

released 

from 1999- 

2000 to 

2004-05 

(as on 

13.8.2004) 

grant 

payable 

 

1           2 3 4 5 6 

 Rs. In lakhs   

1. State level Sports 200.00 15.00 10.00 Utilization Certificate 

Complex at Bhopal    (UC) / Completion 

Certificate (CC) 

awaited from the State 

Government 

2 Indoor Stadium at 19.975 17.97 2.005 -do- 

Berhampur     

3 Outdoor Stadium at Seoni 5.00 2.50 NIL Project completed 

4 Outdoor Stadium at 12.00 6.50 3.00 UC/CC awaited from 

Morena    the State Government 

5 Indoor Stadium at 30.00 27.00 3.00 -do- 

Mandla     

6 Indoor Stadium at 40.565 36.50 4.06 -do- 

Ranrtal, Jabalpur     

7 Indoor Stadium at 18.215 10.00 8.215 -do- 

Tkamgarh     

8 Indoor Stadium at 15.43 12.078 3.35 -do- 

Barwani     

9 Outdoor Stadium at 15.00 8.00 7.00 -do- 

Lehar, Bhind     

10 Indoor Stadium at 45.00 34.00 11.00 -do- 

Mandsaur     

11 District Level Sports 150.00 50.00 100.00 -do- 

Complex at Dewas     
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1             2 3 4 5 6 

12 Indoor Stadium at 5.00 2.25 2.75 -do- 

Govt. Boys    The maximum 

Hr.Sec. School    assistance 
Khetia, Barwani    admissible to 

school is Rs. 5.0 

lakh 

13 District level Sports 95.67 35.00 60.67 UC/CC awaited 

Complex at Shivpuri    from the State 

Government 

14 Indoor Stadium 14.50 13.00 1.50 -do- 

cat. Ill at Rajpur, Distt. Barwani    

15 District Level Sports 55.44 10.00 45.44 -do- 

Complex at Ujjain     

16 Indoor Stadium 24.937 10.00 14.937 -do- 

cat. Ill at Shahdol     

Construction of indoor stadia in each district 

1528. SHRI JANARDHANA POOJARY: Will the Minister of YOUTH 

AFFAIRS AND SPORTS be pleased to state: 

(a)whether there is a proposal to construct at least one indoor stadium in each 
district of the country; 

(b) if so, the details in this regard, with number of indoor stadiums constructed 

during the last five years; year-wise and State-wise; 

(c) whether Government of Karnataka has sent a proposal for construction 
of an indoor stadium in Dharwad; and 

(d) if so, the details in this regard and the present status of the proposal? 

THE MINISTER OF STATE IN THE MINISTRY OF NON-RESIDENT 

INDIANS AFFAIRS (SHRI JAGDISH TYTLER): (a) and (b) No, Sir. The 

Government of India supplements efforts of the State Governments to set up sports 

facilities including stadia by providing admissible financial assistance, on sharing 

pattern, under the scheme of "Grants for Creation of Sports Infrastructure". State-wise and 

year-wise details of Indoor Stadia completed with Central assistance under the above 

Scheme during the last 5 years have been given below:— 
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